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A ont spent on X1SCO Kevita tk

917. SHRI ANARDHANA OOA 
R: Will the inister of STEEL AND 
INEs b« pleased to state:

 wh»t a«H»pt hw been spent by 
the Ckve ent in revitalitin HSCO 
since its take over in 1972;

(b) whether the plant  has now 
achieved the desired Increased pro
dction; and

(c) if not, the reasons ther«forf

THE INISTER O STATE IN 
THE INISTR  O  STEEL  AND 
INES (SHRI KARIA NDA): (a) 
The total aont spent by the overn
ent so far on the plant, xehabilita* 
tion, odernisation  and capital  ex
penditre schees of Indian Iron  
Steel Co. Ltd., which are still nder 
i pleentation, is Rs. 103.4 crores.

(b)   and (c). There has b«w sbstan
tial i proveent in the prodction 
perfor ance of tbe Co pany since its 
takeover in ly, 1972; The capacity 
tilisation in ters of saleable aiteel 
ha one p fro abot 43 per tseot to 
W 73 to fttatit W7B79.
»0wev0tr there t no dobt, scope for

3*7  V nA vtr,   * *.*,  , ,
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ha*,  WW.
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,   I years iiilfy and lti70 *«. 
pif T The ain reasons whic1 
ve ha pered attainent of hih** 
capacity tilisation are otoded tec* 
noloyin certain areas, erratic operrf* 
tional paraeters oi the blast frnace 
and lower availability of hot etal and 
sla ladles for steel akin, lowc 
availability oi Besseer  Converter* 
and Open Hearth rnaces, indifferent 
fcdswfcSai cda.ttov, w««c ««*bete.ttari* 
fro DVC, etc.
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Bepretfentation fi*o Sikki raan 
tantra C*att

919 SHRi   C.   K.   Aff  
SHARIE: Wifi the inister of LAW. 
STICE AND CO AN A AIRS 

be pleased to state:

(a) whether any representation has 
been ade to the SSectktp Co is
sion by  the Sikki raantantra 
Conress reardin the Inclsion of 
all eliible voters in the electoral Kst 
tefore the forthcoin; aaseo ly flec
tions;

(b) whether it has been alleed feat 
abot 0,000 persons had been depriv
ed of their votes by the Kai overn
ent; and

(c) if so, the reaction of Central 
overnent thereon

THE INISTER O LAW, STICE 
AND CO AN  A AIRS  (SHRI 
SHANTI BH SHAN):  (a) Thre re
presentations have been received by 
the Election  Co ission  fro the 
Sikki raatantra Conress xesard 
in revision of the electoral rolls in 
Sikki with a view to brinin the 
ptodate.

(b)  No sch alleation as is ention
ed herein has been ade in any  of 
the representations.




